IN THE CENTRAL 2DMIMISTPATIVE THIBUNAL, JAIPUFR EENCH
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A.C. CHATURVEDT & ANF. : Arplisanta,

TNTON OF INDTA & OnRs : Bozpondents,
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Hon'kle “'r, Justice D1, Mshta, Vice-Chairman

Hon'kle Mr, O.F, Sharma, a3ministrative [
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FEF _HOW'ELE ME, JUSTICE T.L. MEHT2, VICE-THATPMAM:

The aprplicants challanged the order (Arnerurs a=1)

in whicoh the

z2ult was declzred on 1,646,393 and praved that
directed to conduct the trade test for the nost ~Ff WM GdLT
Cf kezt held (i.e. 25.5.89) z2nd may bs allowed the

i3l bznefits ac per rales., It was sukmirted that

the papsrz weres sekt only in Englisk language and not in

Bilingual., &z sach, the comwmlste test iz defective and for

and perussd ths rmilzs, It iz nsoczsary thax theLFapers

ghoulld he == @ bilingual i,e, in English and Hindi, To
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cnly in Englizh and not in bilingual =3 mentioned in the
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and the papers may ks set in bilingual, i.e. in Fnglish

and in Hindi., Age relawmatiown chould b2 there as the zpplicarts



&z eramination of the year 192% for the mrpsze of age

’

direction and the respondents are dirsctad o condust the
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< AI3yue O

test within a pericd of 2 montha from fhe date oF

(D.L. MEHTA )
Viece-Chairman




